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(This is English translation of Marathi original report subject to error. In case of issue of interpretation, if any, 

Marathi version shall be treated as final copy)   

 

Government of Maharashtra 

Revenue and Forest Department 

District Collector and District Collector's Office, Raigad-Alibagh  

Hirakot Talayajwal, Alibagh, Ta. Alibagh, Dist. Raigad, P.No. 402 201 Phone Nos. 

02141-222118/222322, Fax No. 02141-227451, E-mail 

tabasildarmahasuli@gmail.com 

Revenue Branch C Masha/Ground A-6/Ma. National Green 

Arbitration/Application no. 290/2023  

Dated 16/10/2024 

To 

Hon. Member Secretary, 

Maharashtra Coastal Zone Management Authority,  

15th Floor, New Administrative Building,  

Mantralaya, Mumbai 400 032. 

 

Subject:  ORIGINAL APPLICATION NO. 49/2023 WZ (EARLIER 

ORIGINAL APPLICATION NO. 2960/2022 PB) SACHIN 

KADAM V/S STATE OF MAHARASHTRA DISTRICT 

COLLECTOR AND DISTRICT MAGISTRATE RAIGAD... 

RESPONDENT NO.3 

 

Reference: 1. Complainant Shri. On behalf of Sachin Kadam, Adv. Sanjay 

R Haritwal  Hon. In the Court of National Green Arbitrator 

Pune ORIGINAL APPLICATION NO. 49/2023, WZ 

(EARLIER ORIGINAL APPLICATION NO. 290/2022 PB) the 

Hon'ble Court dt. 2/5/2023 and dt. Order dated 2/8/2023 

2. Your letter no. MCZMA 2023/CR 27/TC 4, f 27/9/2023 

3 Letter from this office Revenue Branch/Land/A-6/NGT/49- 

2023/2023, dated 03/10/2023. 

4 Hon. Order passed by the National Green Tribunal, Pune 

Bench dated 3/10/2023 in the said matter.  

5. This office letter no. Revenue Branch/Land A-6/NGT/49- 

2023/2023, dated 8/12/2023 

6. Your Letter MCZMA 2023/CR 27/TC 4, Date 11/1/2024  

7. This Office Letter No. MSHA/Land A-Main National Green 

Tribunal Application 290/2023, dated 19/01/2024 
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8. Your letter MCZMA 2023/CR. 27/TC 4, Date 23/1/2024, 

1/4/2014, 14/6/2024, 25/6/2024 

9. Order dated 2/4/2024 passed by the Hon. NGT 

10. Regional Port Officer, Rajpuri Ports Maharashtra Maritime 

Board, Raigad Alibaug letter no. Massam/Prayer 

A/Rarvas/Sasha 01/479, dated 8/7/2024. 

11. Sub Divisional Officer, Alibaug letter no. Uvia/Kat 3/ 

Jaminbay/Ma. National Green Case Application No. 290/Kaav 

433, 685/2024/189, dated 9/7/2024. 

12. This office Letter No. dated 18/7/2024  

13. Report letter from Sub Divisional Officer, Alibaug no. 

Uvish/Kat 3/ Zaminbab/Ma, National Green 

Arbitrator/Application no. 290/2024/260, dated 17/9/2024. 

Sir, 

 

In the above subject matter, considering your above referred letter at Sr no. 8 

and report submitted by Regional Port Authority, Rajpuri Port Group, MMB and 

Sub Divisional Officer, Alibaug vide their letters referred at Sr No. 10 & 11, 

pursuant to Hon. National Green Tribunal, Pune order referred at Sr No. 9; this 

office has submitted the interim report vide above referred letter at Sr. No. 12.  

 

A meeting of District Level Coastal Zone Monitoring Committee (DCZMC) 

was held on 6/8/2024 under the chairmanship of Collector Raigad. In the said 

meeting, approval was granted for demolition of the construction in question. In 

the matter, Sub Divisional Officer, Alibaug vide above referred letter at Sr No. 13 

submitted has submitted a report. Accordingly, it is submitted that, the construction 

of four platforms (ota) in question as shown by Port Inspector Thal, Alibaug has 

been demolished on 21/8/2024 between 12.00 pm to 12.45 pm with the assistance 

of JCB in presence of officials such as Resident Deputy Tehsildar from Tehsil 

Office Alibag, Port Inspector Thal, Port Inspector Murud, Assistant Police 

Inspector Alibag, Assistant Engineer from Public Works Department Alibag, Sub- 

Regional Officer from Maharashtra Pollution Control Board Raigad 2, Circle 

Officer Alibag, Talathi Saja Thal, Police Patil Thal and villagers. Copy of 

Panchnama and photograph of the demolition of construction is submitted 

herewith.  

 

Yours Faithfully, 

         Sd/- 

(Kishan N Jawale) 

District Collector Raigad 
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